Annexure - 7
Name of the corporate debtor: Opel Securities Private Limited; Date of commencement of CIRP: 27/10/2023; List of creditors as on: 21/02/2024

List of operational creditors (Government dues)

(Amount in%)

Details of Clai Details of claim received Details of claim admitted Amount
SL Amount of claim Amount |Amount | Whether | l')f 2)':3‘:‘2:: . atnyl 1:1:;;:1 ll:tt)to ' 3:;:!1“::1:2]‘ Remarks, if an;
No. |Department |Government Date of receipt Amount claimed . Nature of claim covered covered by [related voting . 8 mutua . . . ’ Y
admitted by share in claim dues, that|admitted verification
guarantee |party? ”
securitv CoC. if may be
1|Income Tax | Central Governmane | From CD LT. Site 14,82,360.00 14,82,360.00 Unsecured NIL NIL No NA
Total 14,82,360.00 14,82,360.00




